6) Written Answers

Polution of Arabian sea by the
- Bulk 0il Carriers

18. SHRI D, S. A. SIVAPRAKA-
SAM: Will the Minister of SHIPPING
AND TRANSPORT be pleased 1o
state:

(a) whether Government are aware
that a number of bulk carriers which
carry oil from Gulf countries to
Japan, while journeying back empty
huge quantities of oil sludge in the
Arahian sea:

(b) if so, whether Government are
aware that this is in contravention of
the Ruyles laid-down by the Interna-
tional Convention for the Prevention
of Pollution of the Ses Report 1973
and intey Governmental maritime
}fonsultative Organisation Report: and

(c) what action Government vpro-
posed to take to prevent the Sea Pol-
lution?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHR! VEEREN-
DRA PATIL): (a) The Government
has no specific information.

(by and (c). The provisions of
the Internation] Convention for
the Prevention of Pollution
_of the Sea by Oil, 1954 are
incorporated in the Indian Merchant
\Shipping Act. According to those
provsions no oil or oily mixture shall
be discharged from Indian or foreign
tanker or any other ship within any
of the prohibited zones specified in
the Merchant Shipping (Prevention of
pollution of the sea by oil) Rules, 1974.
The aforesaid Act prescribes -enali-
ties leviable on ships for the contra-
vention of those provisions.

A composite Convention, the Inter-

" national Convention for the Preven-
lion of Polution from Ships, 1973 was

‘adopted to replace the 1954-Conven-

tion. A Protocel to the 1973-Conven-

lion was also adopted in 1978. The

1973-Convention and its 1978-Protocol

purport to control pollution of the sea

by oil and other pollutants. These

two instruments have not yet come
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info force. India is considering rati=
fying both these instruments,
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Growth of Parthenlum Plant

20. DR. A. U. AZMI: Will the Min-
ister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether it is a fact that there
is an abundant grow!h of parthenlum,
a poisonous plant, in and around New
Delhi as well as in the zoo and cn
Mathura Road;

{b) whether the efTect of parthenlum
is very severe on human beings and
inhaling the smell of the plant or
flower causes T.B. and Asthama; and





